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(ii) REPORTED SUPPLY OF ADULTERAT-
£p PESTICIDES TO FARMERS IN WEST
BENGAL

SHRT RAJ KRISHNA DAWN
(Burdwan): My, Deputy Speaker,
Sir, sometime back the House was in
a gerious discussion about a rape casec.
Now I would like to draw the atten-
tion of the Government to a serious
subject, which ig no less serious than
a rape case. You will find that adul-
teration is there in every sphere of
our lives and the Government is a
gilent - spectator. I have got here
this plant which has died due to the
rape by the adulterators. Thig is not
a mere plant. It is a very important
vessel to cross the days of our lives.
Even the pesticide supplied in West
Bengal is adulterated. Due to adul-
teration the farmers face difficulties
which cause national loss on the one
hand. On the other hand due to
financial ‘ difficulties the cultivators
are not able to repay their loans,

which have been given fo the far-

mers by the Government, - This plant

was collected from a farmér named
Kanchan ' Nagas

by the stem border. It is the acientific
name of the plant disease. Curative
measures have been taken by the
cultivators in due time end in day
time. But they have got no effect.
Spraying wag done in broad daylight
but it has not had any effect. It Is
very unfortunate for the nation that
the Price Control Department of the
Government is doing nothing and
1ooking like an inanimate object, The
pesticide’s name is Dimecron. The
company’s name is CIBA. It is s
very ‘amous combany all over the
world. The effect is that thousands
of acres of paddy have been lost
without any remedy. I draw the
attention of the Government to this
serious matter so that they may take
action regarding this. This affects
cultivation of paddy and jute not
only in West Bengal but ak ofex vhe
country.

(iii) REPORTED ACADEMIC FREEDOM N
UNIVERSITIES

DR. SUBRAMANIAM SWAMY
(Bombay-North East): Sir, it has
now become fashionable for some
dubious  intellecluals to raise the
question of academic freedom in Uni~
versities. The newspapers day in and
day out have statemen's published of
people who were originally with them
and still are with them, who are con-
stantly raising, raking up the ques-
tion of interference in academic free-
dom in the universities,

So, if one stang the names of the
protesting dons, it becomes easily
apparent that those who utilised
political power in the past for naked
personal advancement and tp oblein
malafide and out-of-turn promotions
are precisely those who are ralsing a
scare of political influence under the .
new Government.
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Recently a JNU professor objected

locus standi of Shri Morarit

Desai enquiring into malpreclices dur-
of

5
4

ing emergency in Universities
Thig should have been welcomed be-
Morarji Bhai's mora] stature
also he has long expemence as
Chancellor of Gujarat Vidyapith.

Now, Sir, what these professors
really object tp is that having padded
their nesty by their disgraceful col-
laboratlon with the previous dictato-
rial regime, they are fo face an ex-
posure of their own lack of academic
standing. This has obviously made
them insecure. They cin no more
assume that they can live comforta-
ble luxurious hives without fear of
accountability.

Bir, the ery of autonomy of Uni-
versities should not be a cover for
unhimuted freedom to run Umnversities
es mini-kingdoms for a few feudal-
lords mosinz ng & cademicians

However, having said this, 1 would
also like to draw the Prime Minister's
attention through you to the fact that
a propar enquiry of the Umversities 18
being impeded by the control of in-
formation flowing to him. This econ-
trol is being exercised by an unholy
albance of discredited Umversity pro-
feasors gnd the coirupt admuimstrators
both in the Urnuversities and :n the
Educaticn Mimisiry

3

I would like to give you an illus-
tration, The Prime Minister enquired
into the matter regarding the IIT,
Delhi and a]l the people who are
supplying him the files from the Edu-
cation Mimstry are people who have
their sons and daughters studying in
the IIT ard whoss pdmussion, was
made available by very dubious
means

Sir, thig clearly shows that because
of this kind of collaboration interests
and conflict of interest, it is not possi-
ble for the Prime Minister to get a
proper, uninterrupted and unadul-
terated flow of all informeution.
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Rule I 8
Therefore, Sir, a proper L)
the Prime Minister of these
ties must be preceded by a pungs or
a major re-shuffly of ad-

(iv) REFORTED DAMAGE TO CAOFS DUR
TO RECENT HBAVY HAILSTOMM 20
DIFFERENT PARTS OF THE COUNTRY
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